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phone facility by 1.4.1997. 

- Public call Offices for every 1 00 house-
hold in urban areas. 

- High-way telephones on national High-
ways. 

- Delivery of 98% of booked telegrams 
within 12 hours and 100% within 24 
hours. 

- Bureaufax Telecom Centres at SUJ-

divisional/Tehsil head quarters or 
equivalent towns. 

- This is subject to availability of the 
resources. 

Telephone Exchanges ill Kerala 

3281. SHRI KODIKKUNIL SURESH: 
Will the. Minister of COMMUNICATIONS be 
pleased to state: 

(a) whether the Government propose to 
set up new telephone eXChanges in Kerala 
during 1992-93; and 

(b) if so, the details thereof; district-
wise? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYYA NAIDU): (a) Yes, Sir. 

(b) District-wise details is given in the 
statement enclosed. 

STATEMENT 

The details are furnished below district-
wise 

Kasaragod district 

Oelampadi 128 P C-OOT RAX 

Cannanore District 

Rajaciri 128 P C·DOr 

T:ichur DIstrict 

VoWI.Jp;)r;) 12S PC-DOT RAX 

Idukki district 

Kanjlkuzhi 128 PC-DOT RAX 

Kari;nban 128 PC-DOT RAX 

Pui'yammola 128 PC-DOT RAX 

Vazhavara 128 P C-OOT RAX 

Paloorkavu 128 PC-DOT RAX 

Ernakulam District 

Mekkadampur 256 PC-DOT RAX 

Qui/on District 

N:13mo112S P C-[',")T 

Doordarshan Kendra at Madura; 

3282. SHRI O. PAtJDIAN: Will the 
Minister 01 INFORMATION AND SnOAD-
CASTING be pleased to state: 

(a) whether the Government p'c;:Josn to 
set up Doorshan Kendra at Madur~l,;f' 1, ."lil 
Nadu; 

(b) whether the land fcrlhe bu,:c!ing r:as 
since been acquired; and 

(c) if so, the roasons for delay ;;-- ~s 

construction and comrr;issior,ing? 

TIIEOEPU,',"~: ;T[lllr: rfli:I.:IN-
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ISTRY OF INFORMA lION AND BROAD- the exarrinatlon fee for featul'8 films (cellu-
CASTING (kUMARI GIRUA VYAS): (a) to Iold)to bring the fee at par with that charged 
(c). The Scheme "Setting up of TV Centres at . for video fUrns. 
Cultural Centres- which, Inter-alla,lncIuded 
establishment oflV studlocenlnt at Madural, 
was I'8vlewed In view of ntsources available 
for the purpose and II was decided that 
Doordarshan should consolidate and 

STATEMENT 

Tab"o'~ 

operationalise the existing studios in the Part I - 35 millimetntSl70 millimetres 
country and those In the pipeline instead of . films 
going in forfurtherexpansion. Consequently, 

, the scope of the scheme mentioned above 
was reduced and the proposal for setting up 
of TV studio centre at Madurai along wilh 
similar proposals for Ranchl and Pune were 
dropped. The land procured at Madurai for 
the purpose Is now envisaged to be suitably 
utilised for other Doordarshan project. 

Regional Censorship Office, Madras 

3283. SHRI ANBARASU ERA: Will the 
Minister 01 INFORAMTION AND BROAD-
CASTING be pleased to state:. 

(a) the rates charged by the Regional 
Censorship Office at Madras from the pro-
ducers for the film certification; 

(b) by when these rates were fixed; 

(c) whether there Is any proposal to 
, revise the rates; and 

(d) If so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFO,RAMTION AND 
BROADCASTING (KUMARIGIRIJA VY AS): 
{a) and (b). The rates chargedforexamlnalion 
offeature films by all regional centres of the 
Central Board of Film Certification ant given 
In the statement attached. These rates came 
Into force w ••• " 1.S.1983. 

(c) and (d). There Is a propdsal to double 

(i) Rs. 20 per 300 metres or part thereof 
where the film does not exceed 600 
metres In length. 

(il) As. lOO per300 metres orpartthereof 
where the film exceeds 600 metras In 
length. 

Pan II- 6 mllllmetres fUms 

(i) Rs. 20 per 120 metntS or part there of 
where the film does not exceed 240 
metres In length. 

(II) Rs. 1 00 per 120 metres or part 
thereof where the film exceeds 240 
metres In length~ 

Pan III- 8 mllllmetresisuper-8 films 

(I) Rs. 20 per 60 metres or pan thereof 
where the film does not exceed 120 
metres in length, 

(Ii) As. 100 per60 metres orpanthereof 
where the film exceeds 120 metres In 
length. 

Part III - A Video films 

(i) Rs. 40 for every 10 minutes of dura-
tion or part thereof where the video film' 
does not exceed 20 minutes of duration. 

(ii) As. 200 for every 10 minutes of 




